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THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): Please con-
clude. 

This is Zero Hour . .. (Interruptions) 
Please   sit  down   . . .   (Interruptions) 

 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): Let him 
complete and then I will call you .. . 
(interruptions) He has been permitted by the 
Chairman. Now, Mathur Saheb, please  
conclude   . . .   (Interruptions) 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN) : Mr. Mathur, 
piease sit down . . . (Interruptions) .. . I will 
look into the record, if he has mentioned 
somebody s name which should not be there, I 
will definitely expunge it. 

SHRI N. E. BAIARAM : Actually, he has 
mentioned the names of three ladies. I don 't  
know   . . .   (Interruptions)   . . . 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN) : Whatever is 
against the rules, I will have it expunged, Mr.   
Balaram. 

SHRI N. E. BALARAM: When a question 
of a State conies . . . (Interruptions)   ... 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): Whatever is 
against the rules will be expunged. May be, 
his name is unparliamentary. Whatever is 
against the rules will be expunged ... 
(Interruptions) . .. Mr. Mathur it is enough. 
Mr. Mathur, you had your say. Now, please 
sit down. Let the  lady Member speak. 

Atrocities on Women particularly 
Scheduled Caste Women 
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THE   VICE-CHAIRMAN    (SHRIMATI 
JAYANTHI NATARAJAN): You have to 
conclude now. 

 

THE   VICE-CHAIRMAN    (SHRIMATI 
JAYANTHI NATARAJAN):   Please  con-
clude now. 

 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): You are going 
beyond the scope of the subject. Please 
conclude now . . . (Interruptions) . . . Please 
conclude now. I am going to call the next 
person. 

 

THE   VICE-CHAIRMAN    (SHRIMATI 
JAYANTHI NATARAJAN):  Please   con-
clude now. 

 
THE VICE-CHAIRMAN (SHRIMATI 

JAYANTHI NATARAJAN): Do not show the 
newspaper. Kindly put the newspaper away 
(interruptions) Please put the Dew^paper 
down. (Interruption')- Nothing will go on 
record now. 

MISS MAYAWATI:.* 

THE VICE-CHAIRMAN (SHRIMAI1 
JAYANTHI NATARAJAN) : Please put the 
newspaper down. I have to name you. I will 
name you if you show the newspaper. Please 
put the newspaper down. (Interruptions) 
Mayawati ji I would like to warn you. You 
cannot display newspapers in the House. 
Kindly do not spoil the effect of what you 
said. 

SHRI G. G. SWELL (Meghalaya) : 
Madam,. . . 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN) : Mr. Swell, 
Please wait. Do not interrupt me. Mayawati ji, 
please do not show newspapers. You have 
raised a very important issue. Other Members 
want to associate themselves with you. Kindly 
do not dilute the effect by showing 
newspapers in the House. (Interruptions) Mr. 
Swell, please wait. Let Chandrika ji associate 
herself. I will call you in a minute. 

 

SHRI G. G. SWELL: Madam, you have 
always  been  in the forefront. . . 

THE   VICE-CHAIRMAN    (SHRIMATI 
JAYANTHI NATARAJAN) : Mr. Swell, I will 
call you as soon as she finishes. 

 

SHRI G. G. SWELL: Madam, personally 
you have always been in the forefront in 
bringing these cases of atrocities on women, 
and I request you to direct the Home Minister 
to come forward with a statement in this case. 
This is not a caso of an upper caste or a lower 
caste. It is an atrocity on a lady and also a 
mother of so many small children. Kindly ask 
the Home Minister to come forward with a 
statement and to take necessary action,, with 
the Maharashtra Government, to get these 
culprits arrested and prosecuted. 

*Not recorded. 
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THE VICE-CHAIRMAN (SHRIMATI 
JAYANTI NATARAJAN) : I have under-
stood what you are saying. I agree with you. I 
am sure the hon. Minister present will see that 
one of their senior colleagues is present. I 
know that the House always prefers the 
Cabinet Minister to be here. 1 agree with you. 
I am sure they will see that somebody comes. 

SHRI SATYA PRAKASH MALAVIYA : I 
know. Please let me conclude. My submission 
is that the Leader of the House, Mr. Chavan 
also happens to be the Homo Minister. He is 
not present here. Other Cabinet Ministers are 
not present here. A very important issue was 
raised by Maya-watiji. So, my submission is, 
please direct the Members of the Government 
to call at least one Cabinet Minister to 
immediately rush to the House. 

THE VICE-CHAIRMAN (SHRIMATI 
IAYANTI NATARAJAN) : With regard to 
Mr. Chavan, he has taken the permission of 
hon. Deputy Chairman to leave today because 
he has to go on tour. But otherwise I quite 
take your point. This House has always 
demanded that the Cabinet Ministers should 
be present. I am sure the Ministers of State 
who are present here will convey this to the 
concerned Minister for Parliamentary Affairs 
so that they will see that Cabinet Ministers are 
also present. 

SHRI SATYA PRAKASH MALAVIYA : 
You can also direct. 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTI NATARAJAN): I have told them. 
I am sure they will take notice. Please take 
notice and see that somebody comes here 
now. 

 

 
THE VICE-CHAIRMAN (SHRIMATI 

JAYANTI NATARAJAN): There is no need 
for everybody to speak. I will just call one or 
two Members more. 

SHRI N. E. BALARAM : They all want  to  
associate  themselves. 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN) : The whole 
House is associating itself. 
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SHRI H. HANUMANTHAPPA (Karna-
taka) : Madam, while associating myself with 
what Shrimati Mayawati has said,. .. 
(Interruptions) 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): The whole 
House is associating itself. I am not calling 
any more. 

SHRI H.       HANUMANTHAPPA: 
Madam, while associating myself with what 
Shrimati Mayawati has said, I would like to 
raise another issue connected with this. 

Madam, you are in the forefront of fighting 
for the rights of women. Day-in and day-out, 
we are raising this issue. We just talk it over 
here and we forget about it. Nothing happens. 
Nobody is made ac countable. Here, I seek 
your indulgence and help. You should direct 
the Government. We raise the various 
incidents of atrocities here ; they may be 
relating to women or the Scheduled Castes or 
other weaker sections of the people. But noth-
ing happens afterwards. Nobody takes note of 
it. It may be the Maharashtra Government or 
the West Bengal Government or the 
Karnataka Government. We just talk it over. 
No report comes back to Parliament. The 
bureaucracy, the State Governments and the 
Central Government should take note of it and 
there should bo accountability to Parliament. 
It is high time we should have a machinery, an 
arrangement, so that what is being raised in 
Parliament should be taken note of by the 
concerned people and they should be made 
accountable to Parliament. Some thinking on 
these lines is necessary. I think you should 
give a directive. (Interruptions) . 

SHRIMATI CHANDRIKA ABHINAN-
DAN JAIN : What about the National 
Commission for Women? 

THE   VICE-CHAIRMAN    (SHRIMATI 
JAYANTHI NATARAJAN) : I know. You  
have  spoken.   (Interruptions) 

SHRIMATI CHANDRIKA ABHINAN-
DAN JAIN : There should be such Com- 

missions at the State-level also. (Interrup 
tions),  

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): The entire 
House is associating itself. I am not calling 
any more. (Interruptions). Mr. Femandes, 
please.   (Interruptions). 

SHRI JOHN F. FERNANDES (Goa) • 
Madam, Mr. Hanumanthappa has raised a 
very important point. There should be a 
mechanism to ensure accountability to Par-
liament.   (Interruptions). 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): I hope the 
Government would take note of it and come 
back to the House with the information.  Shri 
Viduthalai  Virumbi. 

SHRI S. S. SURJEWALA (Haryana) : 
Madam, I would like to narrate an incident, in 
this connection, if you permit me. About a 
week back, I was in Goa. I. alongwith one of 
my friends, was strolling on the beach. There 
was a foreign couple on the beach. Then, 
some four-five young people. . . 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): Please be brief. 

SHRI S. S. SURJEWALA : When we went 
a few paces ahead, these young men started 
molesting the woman. They caught hold of the 
female. We turned back and shouted. Then 
they left the female and her huspand and 
pounced upon us. Actually, we were attacked 
by them. Just after that we went to a police 
party and informed them about it. We tried to 
contact the IG of Police, but he was not 
available that day or the next day. But we 
informed the police. We again went to the site 
but the police were not there. So. this is not an 
isolated incident. Actually, anti-social 
elements are being encouraged to indulge in 
such acts. 

THE VICE-CHAIRMAN (SHRIMATI 
IAYANTHI NATARAJAN): No more. Please 
conclude. We have to go to the next subject. 

SHRI S. S. SURJEWALA : It is a very 
deep-rooted malady, which the society should 
fight with very concerted efforts. 

SHRI JOHN F. FERNANDES: Madam, 
this is a very serious problem. Actually, the 
foreigners cannot lodge a complaint. The 
Central Government should take a serious 
view of the matter. 

SHRI S. VIDUTHALAI VIRUMBI (Tamil 
Nadu) : Madam, Vice-Chainmn, we have 
been raising our voice several times in this 
aguust House against the imposition of Hindi. 
Madam, even in the Parliament library they 
are purchasina books in Hindi, one of the 
regional languages, but not of other 
languages. Except 
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in Hindi, books of no other regional language 
are being purchased there. For example, in 
Tamil Nadu, the employees working in 
Central Government departments are being 
pressurized to learn Hindi. The departments 
themselves are displaying Hindi version 
alongwith English on their boards. On the 
flights of Indian Airlines, they are making 
announcements in English and Hindi, but 
regional languages are not at all used by them. 
Why they are banned, we do not know. I can 
give one instance after another. In all the 
Central Government departments or in the 
LIC and other offices and Defence 
departments, awards are presented only in the 
name of Hindi. Now it is a very regrettable 
thing that  this   book. . . 

THE   VICE-CHAIRMAN    (SHRIMATI 
JAYANTHI NATARAJAN): Please don't 
display it. 

SHRI S. VIDUTHALAI VIRUMB1 : 
Okay, Madam. Yesterday I picked up some 
Annual Reports from the Rajya Sabha 
Publications Counter. Out of them, one 
Annual Report is completely in Hindi. No 
English copy was available. Whether it is 
printed or not and whether it is available or 
not, I do not know . . . (Inter-ruption)   . . . 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): Let him 
complete. Let me know what he is saying. . 
.(Interruptions). . .What report is this? I think 
you are referring to the report of the Industry 
Ministry... (Interruptions).. . Please listen to 
me. You want to raise an issue relating to 
imposition of Hindi. The language issue is a 
different thing. .. (Interruptions).. .Please hear 
me. The report which you are referring to—
copy of the Industry Ministry's report—is 
available at the counter in English. Other 
Members have picked it up.    Any other 
issue? 

SHRI S. VIDUTHALAI VIRUMBT: It 
should have been supplied alonewith this. 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAIAN) : It is available 
now. If you have another issue please raise it. 
. .(Interruptions) .. .It is available at the 
Publications Counter in English. .. 
(Interruptions) .. . If you all speak together, I 
cannot hear you , . . {Interruptions) . . . 

SHRI S. VIDUTHALAI VIRUMBL We 
want India, not Hindia . . . (Interruptions)   . . 
. 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAIAN) : The Minister 
wants to reply. Let the Minister reply . . . 
(Interruptions). . .The Hon. Minister wants to 
reply. Kindly let him say something. . 
(Interruptions), , .Don't you want the' 
Minister to reply? 

SHRI MISA R.    GANESAN:    In   the 
Indian Airlines flights they are making an-
nouncements in English and Hindi ... 
(Interruptions)... 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN) : Mr. Gane-san, 
don't you want the Minister to reply ? 
. . . (In ter rup t ions ). . . !  am going to call the 
next person. If you don't want the Minister to 
reply, I will call the next person,  Shri   Raj  
Nath  Singh. 

SHRI   S.    VIDUTHALAI   VIRUMBl: 
Let the Minister react. 

THE MINISTER OF STATE IN THE 
MINISTRY OF WELFARE (SHRI K. V. 
THANGKA BALU): Madam, the Govern-
ment has no intention to impose Hindi or any 
other language in the country. That is an 
assurance given by the then Prime Minister, 
Pandit Jawaharlal Nehru, and there is no 
question of imposing Hindi or non-Hindi 
speaking people. Today, if any specific 
instances are given, we will look into   them. . 
. (Interruptions). 

SHRI   S.    VIDUTHALAI    VIRUMBl: 
Two different voices are coming from the 
same Cabinet, one from hon. Shri Arjun 
Singh, Minister for Human Resource Deve-
lopment, and another from hon. Shri Thangka  
Balu   . . .    (Interruptions). 

Need for investigation into frauds involving 
crores of rupees of U.P. Government Funds 

in State Bank of India, Lucknow 

 


